
 
 

GOVERNMENT OF INDIA 

MINISTRY OF CULTURE 

 

RAJYA SABHA 

UNSTARRED QUESTION NO.176 

TO BE ANSWERED ON 03.02.2022 

 

DELAY IN PAYMENT OF PENSIONS TO ARTISTES 

 

176. PROF. MANOJ KUMAR JHA: 

 

Will the Minister of Culture be pleased to State: 

 

(a) whether it is a fact that there has been a delay in disbursing pension to artistes 

under the Scheme of Pension and Medical Aid to Artistes; 

(b) if so, the reasons for the delay and details of the number of persons affected; 

(c) the number of beneficiaries identified and the pension provided in the last five 

years, State-wise; and 

(d) whether there has been a delay in verifying the beneficiaries and the details 

thereof? 

 

ANSWER 

 

MINISTER OF CULTURE,  

TOURISM AND DEVELOPMENT OF NORTH EASTERN REGION  

 (SHRI G. KISHAN REDDY) 

(a)&(b)The disbursement of pension under the Artists Pension Scheme depends 

upon submission of all the requisite documents by the beneficiaries selected 

under the Scheme. Once all the requisite documents are submitted by the 

beneficiaries, all efforts are made to disburse the pension expeditiously. 
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(c)  The Scheme for Pension and Medical Aid to Artistes is a Central Sector 

Scheme and no financial assistance is routed through State/UTs. However, 

beneficiaries identified and benefitted under the Scheme during last five years 

are as under:- 

 

Financial Year Artists identified Artistes Benefitted* 

2016-17 -- 3376 

2017-18 1625 3376 

2018-19 93 4120 

2019-20 411 3188 

2020-21 1821 2000# 

2021-22 (Till date) - 2321 

 

    *  Payment of pension is done on submission of requisite documents (Annual 

Income Certificate and Digital Life Certificate). 

 

    #  Number in 2020-21 decreased due to non-submission of requisite documents 

by the approved pensioners. 

(d)  It has been the endeavor of the Government to make continuous efforts to 

ensure that pension to the beneficiaries is disbursed in a timely manner. For 

this purpose, all help is extended to the selected beneficiaries to ensure that 

they do not face any problem in submission of requisite documents such as 

Digital Life Certificates (DLC), Annual Income Certificate etc., for release of 

their artist pension. A dedicated helpline has also been provided to resolve 

the problems, if any, regarding submission of documents by the beneficiaries. 
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